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To 

by hand/ speed post 

Without Prejudice 

~arakhand ·Forest Depa1tment, 
, at: 85, Rajpur Road, Hathibarkala Salwala, 

Dehradun-248001, Uttarakhand. 

also at: Office of Sub-Divisional Forest Officer (Jaspur), 
Tenli Western Forest Division, Ramnagar (Nrunital). 

Date: 29.05.2025 

Subject: Request letter on behalf of Sh. Nakul Kumar Gupta requesting a certified copy 
of Letter No. 589/29-1, dated 22.06.2024, Letter No. 58/29-1, dated 23.09.2024, 
Letter No. 76/27-1, dated 09.10.2024, and Letter No. 276/29-1, dated 
28.02.2025 

Reference: Letter No. 360/29-3, dated 29.03.2025 

Sir/ Ma'am, 

1. The undersigned has filed Appeal No. 40/ 2025 before the Hon'ble National Green 
Tribunal, Delhi, assailing Letter No. 360/29-3, dated 29.03.2025, which calls upon the 
undersigned to deposit compensation for 117 trees. 

2. This Appeal No. 40/ 2025 was listed-before the Hon'ble National Green Tribunal, Delhi, 
on 29.05.2025, and has now been adjourned to 10.07.2025. 

3. In this Letter No. 360/29-3, dated 29.03.2025, reference is made to Letter No. 589/29-
1, dated 22.06.2024, Letter No. 58/29-1, dated 23.09.2024, Letter No. 76/27-1, dated 
09. I 0.2024, ru1d Letter No. 276/29-1, dated 28.02.2025; thus, these Letter No. 589/29-
1, dated 22.06.2024, Letter No. 58/29-1, dated 23.09.2024, Letter No. 76/27-1, dated 
09.10.2024, and Letter No. 276/29-1, dated 28.02.2025, are required for the proper and 
complete adjudication of Appeal No. 40/ 2025. 

4. Therefore, the undersigned requests and prays that a certified copy of Letter No. 
589/29-1, dated 22.06.2024, Letter No. 58/29-1, dated 23.09.2024, Letter No. 76/27-1, 
dated 09.10.2024, and Letter No. 276/29-1, dated 28.02.2025, be kindly provided to the 
undersigned so that it c.an be filed on rec-ord for Appeal No. 40/ 2025. 

S. The undersigned also requests and prays for a certified copy of the entire proceedings, 
if any, carried out tov,;ards the computation, assessment, and imposition of the 
compensation. 

Truly, 

r-t ~c..J. ~ ~ 

Sh. Nakul K\ima.r Gupta, 
Rio. A-10, Ganpati Apartments, 
6-Shamnarh Marg, Civil Lines, Delhi-110054. 
Mobile: +91-9810068974 
e-Mail: nakulgupta2009@gmail.com 
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To, 
Uttarakhand Forest Department, 

by hand/ speed post 

Without Prejudice 

at: 85, Rajpur Road, Hathibarkala Salwala, 
Dehradun-248001, Uttarakhand. 

~so at: Office of Sub-Divisional Forest Officer (Jaspur), 
Terai Western Forest Division, Ramnagar (Nainital). 

Date: 29.05.2025 

Subject: Request letter on behalf of Sh. Nakul Kumar Gupta requesting a certified copy 
of Letter No, 589/29-1, dated 22.06.2024, Letter No. 58/29-1, dated 23 .09.2024, 
Letter No. 76/27-1, dated 09.10.2024, and Letter No. 276/29-1, ·dated 
28.02.2025 

Reference: Letter No. 360/29-3, dated 29.03.2025 

Sir/ Ma'am, 

1. The undersigned has filed Appeal No. 40/ 2025 before the Hon'ble National Green 
Tribunal, De}hi, assailing Letter No. 360/29-3, dated 29.03.2025, which calls upon the 
undersigned to deposit compensation for 117 trees. 

2. This Appeal No. 40/ 2025 \Yas listed before the Hon 'ble National Green Tribunal, Delhi, 
on 29.05.2025, and has now been adjourned to 10.07.2025. 

3. In this Letter No. 360/29-3, dated 29.03.2025, reference is made to Letter No. 589/29-
1, ·dated 22.06.2024, Letter No. 58/29-1, dated 23.09.2024, Letter No. 76/27-1, dated 
09.10.2024, and Letter No. 276/29-1, dated 28.02.2025; thus, these Letter No. 589/29-
1, dated 22.06.2024, Letter No. 58/29-1, dated 23 .09.2024, Letter No. 76/27-1, dated 
09.10.2024, and Letter No. 276/29-1, dated 28.02.2025, are required for the proper and 
complete adjudication of Appeal No. 40/ 2025. 

4. Therefore, the undersigned requests and. prays that a certified copy of Letter No. 
589/29-1, dated 22.06.2024, Letter No. 58/29-1, dated 23.09.2024, Letter No. 76/27-1, 
dated 09.10.2024, and Letter No. 276/29-1, dated 28.02.2025, be kindly provided to the 
undersigned so that it can be filed on record for Appeal No. 40/ 2025. 

5. The undersigned also requests and prays for a certified copy of the entire proceedings, 
if any, carried ·out towards the computation, assessment, and imposition of the 
compensation. 

Truly, . 
t-+ ~ C\ '-f ,\-s? 

Sh. Nakul Kumar Gupta, 
Rio. A-10, Ganpati Apartments, 
6-Shamnath Marg, Civil Lines, Delhi-110054. 
Mobile: +91-9810068974 
e-Mail: nakulgupta2009@gmail.com 
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£4 
You are here Home>> Track Consignment 

Track Consignment 

* Indicates a required field. 

* Consignment Number 

ED9473087431N 

Sign In Register 

V m a. 

G2 ••• 

Quick help 

Booked At Booked On Destinatfon 
Pincode 

Tariff Article Type Delivery Delivery 
Location Confirmed On 

Connaught Place 30/05/2025 248001 41 .30 Inland Speed Dehradun GPO 03/06/2025 16:50:30 
so 10:45:02 Post 

Event Details For : ED9473087431N 
Current Status: Item Delivered(Addressee) 

Date Time 

03/06/2025 16:50:30 

03/06/2025 09:55:04 

03/06/2025 08:08:30 

02/06/2025 16:51 :59 

02/06/2025 16:43:51 

31/05/2025 18:00:00 

31/05/2025 04:16:23 

30/05/2025 17:52:54 

30/05/2025 16:40:26 

30/05/2025 10:45:02 

Office 

Dehradun GPO 

Dehradun GPO 

Dehradun GPO 

MA Dehradun 

MA Dehradun 

Delhi APTMO 

New Delhi NSH 

Connaught Place SO 

Connaught Place SO 

Connaught Place SO 

Home 

About Us 

Forms 

Recruitments 

Holidays 

Event 

Item Delivered(Addressee) 

Out tor Delivery 

Item Received 

Item Dispatched 

Item Received 

Item Dispatched 

Item Bagged 

Item Dispatched 

Item Bagged 

Item Booked 
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8 Sign In 

llIR<fu:r~ 
T."D t.=:~ ~ 

InduPost. 

You are here Home>> Track Consignment 

Track Consignment 

* Indicates a required field. 

* Consignment Number 

ED9473087571N 

Booked At Booked On 

Connaught Place 30/05/2025 
so 10:45:02 

Destination 
Pincode 

244715 

Event Details For : ED9473087571N 
Current Status : Item Delivered(Addressee) 

--- ---- - -
Date 

02/06/2025 

02/06/2025 

02/06/2025 

02/06/2025 

02/06/2025 

Office 

Ramnagar SO Nainital 

Ramnagar SO Nainital 

Ramnagar SO Nainital 

MA Rudrapur 

MA Rudrapur 

Tariff 

41.30 

Register CPm V IA a; Q 

G2 •; 7r.~ I Azadr:--
~~- ( \ tw"lVlt M.i hots::v 

....... 

Quick help 

---
Article Type Delivery Delivery 

Location Confirmed On 
--1 

Inland Speed RamnagarSO 
1 02/06/2025 17:02:49 I 

Post Nainital 

Event 

1 Item Delivered(Addressee) 
---~ 

' Out for Delivery 

Item Received 

Item Dispatched 

• Item Received 
L.... 

Time 

17:02:49 

12:29:18 

10:48:31 

06:08:47 

03:21 :29 

03:16:37 

03:10:15 

22:16:59 

21 :52:30 

21 :48:17 

13:59:43 

13:50:06 

----------
02/06/2025 

02/06/2025 

01/06/2025 

01/06/2025 

01 /06/2025 

01 /06/2025 

01 /06/2025 

01 /06/2025 

01 /06/2025 

01 /06/2025 

Rudrapur NSH 

Rudrapur NSH 

Rudrapur NSH 

MA Rudrapur 

MA Rudrapur 

Moradabad Ma RMS TMO 

Moradabad Ma RMS TMO 

12:43:56 Moradabad NSH 

10:59:50 Moradabad NSH 

08:54:30 Moradabad NSH 

Item Dispatched 

Item Bagged 

Item Received 

Item Dispatched 

Item Received 

1 
Item Dispatched 

Item Received 

I Item Dispatched 

Item Bagged 

, Item Received 
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31 /05/2025 16:33:46 

31 /05/2025 14:50:02 

31 /05/2025 09:00:00 

31 /05/2025 04:16:23 

30/05/2025 17:52:54 

30/05/2025 16:40:26 

30/05/2025 10:45:02 

External Links 

New Delhi RS TMO 

New Delhi RS TMO 

New Delhi NSH 

New Delhi NSH 

Connaught Place SO 

Connaught Place SO 

Connaught Place SO 

Home 

About Us 

Forms 

Recruitments 

Holidays 

Feedback 

Right To Information 

Tenders India 

Related sites 

Website Policies 

Contact Us 

Employee Corner 

Sitemap 

Help 

i dln¾rl:90~1n1 
National Voter's Service Portal 

India Code 

Application Security Audit Report 

® ► 

► GETIT ON 

Google Play 

Item Dispatched 

Item Received er Item Dispatched 

Item Bagged 

Item Dispatched 

Item Bagged 

Item Booked 

e 
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To, 

by speed post 

Without Prejudice 

~arak.hand Forest Department, 
at: 85, Rajpur Road, Hathibarkala Salwala, 

Debradun-248001, Uttarakhand. 

also at: Office of Sub-Divisional Forest Officer (Jaspur), 
Terai Western Forest Division, Ramnagar (Nainital). 

Subject: 

Reference: 

Sir/ Ma'am, 

Representation on behalf of Sh. Nakul Kumar Gupta 

Letter No. 360/29-3, dated 29.03.2025 

Date: 18.06.2025 

1. The undersigned, on 02.06.2025, visited your office, the afore-stated addressee, 
requesting a copy of Letter No. 589/29-1, dated 22.06.2024, Letter No. 58/29-1, dated 
23 .09.2024, Letter No. 76/27-1, dated 09.10.2024, and Letter No. 276/29-1, dated 
28.02.2025, which were referred to in Letter No. 360/29-3, dated 29.03 .2025. 

2. On 02.06.2025, the undersigned was informed and put on notice by your officials, the 
afore-stated addressee, that an amount of Rs. 5,85,000/- is to be deposited for 117 trees 
at the rate of Rs. 5,000/- per tree. 

3. The undersigned has already filed a comprehensive appeal challenging Letter No. 
360/29-3, dated 29.03.2025, before the Hon'ble National Green Tribunal, Delhi, which 
is pending. In this appeal, bearing Appeal No. 40/ 2025, it is the specific case of the 
undersigned that the trees in question have not been felled by the undersigned, and the 
demand for 11 7 trees has been made without following the directions passed in Order 
dated 04.12.2024, in OA No. 147/ 2024. 

4. The undersigned, though not liable to pay this amount of Rs. 5,85,000/- as demanded 
unlawfully from him, has, however, in order to avoid any coercive action or any penal 
consequence arising from its non-payment, deposited this demanded amount of Rs. 
5,85,000/- with you, the afore-stated addressee, on 13.06.2025. 

5. The deposit of Rs. 5,85,000/- has been made ~ithout prejudice to the rights and 
.contentions of the undersigned and without admitting the liability of the undersigned, 
under protest and subject to the outcome of Appeal No. 40/ 2025. 

ti~ -t L 
Page 1 of2 
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6. The w1dersigned therefore prays that proceedings, if any, initiated against the 
undersigned, be kindly closed, and no coercive or penal action be taken against him. 

Truly, 

Sh. Nakul Kumar Gupta, 
Rio. A-10, Ganpati Apartments, 

6-Sharnnath Marg, Civil Lines, 
Delhi-110054. 
Mobile: +91-9810068974 
e-Mail: nakulgupta2009@gmail.com 

*enclosl!d: Receipt dated 13.06.2025. 

Page 2 of2 
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